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Counter-terror meet for investment in security infrastructure

1968. SHRI MOHD. ALI KHAN: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether Government has organized counter-terror meet for more investment

in security infrastructure, and
(b) if so, the details thereof and the response received so far?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) The Govermnment has

not organized any counter-terror meet for more investment in security infrastructure.

Measures taken for coastal security

1969, SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the measures taken by Government for coastal security of the country with

reference to the threats to our country received from various terrorist groups;, and

{b) what are the new plans for making our coastal security more effective and

aggressive keeping in view present security scenario in the country and all over world?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) Government of India has taken various measures to
safeguard coastal security of the country against terrorist threats from the sea. The

important measures are as under:

o A three tier Coastal Security ring all along our coast 1s provided by State
Coastal Police, Indian Coast Guard (ICG) and Indian Navy. The Indian
Navy is patrolling along International Maritime Boundary Line (IMBL),
while the ICG is mandated to do patrolling and surveillance up to 200
NM ie Exclusive Economic Zone (EEZ) of India and the State Coastal
Police performs boat patrolling in shallow coastal area.

e The Indian Navy has been designated as the Authonty responsible for overall

Maritime Security.

o Director General, Coast Guard has been designated as Commander of Coastal
Command and made responsible for overall coordination between the State

and the Central Agencies in all the matters relating to coastal security.

o Coastal Security Scheme i1s implemented in phases with the objective
of strengthening infrastructure of Coastal Police Force for patrolling and

surveillance of coastal areas.



146 Written Answers to [RATYA SABHA] Unstarred Questions

o The State Coastal Police Forces work closely with ICG under the hub and
spoke concept, the hub being ICG station and the spokes being the coastal

police stations.

® Gapless electronic surveillance along the coastline is carried out by using
46 Radar Stations of ICG and 74 Automatic Identification System Receiver
Stations of Directorate General, Lighthouses and Lightships.

e Registration of sea-going vessels and identification of persons on board have

been made compulsory.

o Joint Coastal Security Exercises are conducted by ICG, in coordination with
other stake-holders to create synergy between the Central and the State

Agencies mvolved in the coastal security.

® Based on intelligence inputs, Coastal Security Operations are also being

conducted/participated by the Coast Guard.

{b) Measures to be taken to avoid any lapse in coastal security is a continuous

process and the Government takes various imtiatives as and when it is required.
Atrocities and murders of women

1970. SHRI T. K. RANGARAJAN: Will the Minister of HOME AFFAIRS be
pleased to state: the actual number of atrocities and murders of women throughout
the country during 2011 to 2015 with special reference to West Bengal and Tamil

Nadu, State-wise and year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): As per information provided by
the National Crime Records Bureau (NCRB), State/UT-wise cases reported, cases
charge-sheeted, cases convicted, persons arrested, persons charge-sheeted and persons
convicted under crime against women including the States of West Bengal and Tamil
Nadu during 2011-2015 is given in the Statement-I and II, respectively (See below).
State/UT-wise number of women murdered during 2011-2014 including the States of
West Bengal and Tamil Nadu is given in the Statement-II1.



